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Pandit D. N. Tlwary: May I know 
whethefT Dighwara in Saran district 
where potatoes are grown in very 
large quantities has been selected lor 
€uch Research Stations?

Dr. P. S. Deshmukh: I would refer 
the hon. Member to the State Govern- 
*ment.

fjp ir r  ^  I *W T  t  sn-JT f  f t r

t ’ aftr ^  ^  ^
>TJiT t  ? '

Dr. P. S. Deshmukh: I do not know 
which areas he means. Himachal Pra­
desh has got two, and Uttar 

Pradesh three. There is one Potato 
Research Sub-Station in Kausani of 
Almora district. All these are given in 
the statement.

Some Hon. Members rose—

Mr. Deputy-Speaker: Order, order. 
'Hon, Memi>ers cannot simply Jump and 
jfo on asking questions. What is the 

" Tiurry? They can’t start asking 
questions when the hon. Minister is 
replying.

Dr. P. S. Deshmukh: As is given in
the statement, there is only one other 
place where potato cultivation is being 
tried, namely Kodaikanal and Palni 
Hills. Beyond that, there is nothing 
•else.

, Shri Sarmah: Regard being had to 
the fact that agriculture is essentially 
a State subject, may I know why the 
Central Government are not making 
over these Research Stations to the 
States?

Dr. P. S. Deshmukh: We have no 
Research Station at least in Assam, so 
the hon. Member need have no com­
plaint.

Shri N. M. Llngam: May I know the 
number of improved varieties bred in 
these stations?

Mr. Deputy-Speaker: Can there not 
i)e a statement to this effect? Has the 
hon. Minister got the information?

Dr. P. S. Deshmukh: No, Sir.

P ublic H ealth  D epartment on  R ailw ays

*1659. Shri Muniswamy: (a) Wiill
the Minister of Railways be pleased to 
slate the steps taken to Improve the 
sanitation on Railways after the inte- 
CrationT

(b) Is there any public Health De­
partment working on the Railways?

(c) If so, what is the strength of pub­
lic health personnel on each Railway 
System?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
Railways have always undertaken 
public health activities in relation to 
Railway premises and these have been 
continued and integrated in the re­
grouped Railways.

(b) There is no separate Public 
Health Department on any of the Rail­
ways, but the work is controlled 
generally by the Chief Medical Officer.

(c) Information is not readily avail­
able.

Shri Muniswamy: May I know
whether more than 500 sanitary 
inspectors of the Railways do not have 
proper allocation of work?

Shri Alagesan: I cannot give their 
exact number, but they are allotted 
duties, and they are doing their work. 
I do not know wherefrom the hon. 
Member gets his information.

Shri Muniswamy: May I knoir
whether the Railway Board has given
effect to the I.R.C.A. resolution passed
by the C.M.O.’s of Class I Railways 
in 1947 regarding the formation of a 
Public Health Department,

Shri Alagesan: I should like to have 
notice.

Shri Nanadas: What are the items
of sanitary work performed by these 
people?

Shri Alagesan: They look to sanita­
tion and hygiene of Railway Stations 
and premises, examination of articles 
of food sold <5n the Railway Stations 
and in other Railway institutions, in­
spection of Railway dining cars etc. 
etc.

Shri Muniswamy: May I know
^whether the local public health 
authorities have any Jurisdiction over 
Railway premises, such as restaurants, 
stalls etc.?

Shri Alagesan: The railway staff are 
looking after these things.

C h airm an  ̂ C enthal T ractor O rganisa­
tio n

*1660. Shri Naval Prabhakar: (aV
Will the Minister of Food and 
culture be pleated to state whether it 
is a fact that the Chairman of the 
Central Tractor Organisation was sent 
to U.S.A. on Government expenses for 
the purchase of heavy maciiineryT
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(b) If so, did he purchase eight in­
ternational trucks costing eight lakhs?

(c) Is it a tact that these trucks are 
being disposed of even unpacked?

<d) If so, what are the reasons there­
for?

The Minister of Agriculture (Dr. P. 
S. Deshmukfa): (a) Yes, the Chairman 
was deputed to the U.S.A. in 1951 for 
arranging the purchase of spare parts 
stocks and some heavy machinery.

(b) It is a fact that eight trucks 
were purchased by the IncUa Supply 
Mission on the basis of such an indent. 
The total cost of the eight trucks is 
approximately Rs. 4 lakhs, not Rs. 8 
lakhs.

(c) Of these eight trucks, four 
trucks were disposed of in their 
original packing to the Hirakud Dam 
Construction Project on payment of 
tfull cost. The remaining four trucks 
have been unpacked, assembled and 
kept in store without being used. 
Eftort is being made to dispose of them.

(d) A Committee on which the 
House is represented has been appoint-' 
ed to examine the working of ĥe 
Central Tractor Organisation, and one 
of the points referred to the Com­
mittee is the appropriateness of 
purchases made by the Central Tra-»tcr 
Organisation.

S H m  : JT? m m
srt I  ?

•T o  s f t  |

Dr. Sunah Chandra; When we have 
a Supply Mission in Washington, why 
was this officer sent to the U.S.A.?

Dr p. s Deshmukh; The intention 
was to inform personally wn»t the 
requirements of the C.T.O. we~e. and

Dr. Saresh Chandra: Could we not 
ponden^? information by corres-

Dr. P. S. Deshmukh; Evidently not.

Shrimatl A. Kale: May I know if 
all these eight trucks were required 
why tour of them are lying idle even 
now?

Dr. P. B. Deshmukh: It is a some­
what long history, Sir. At the time 
ukan these trucks were purchased, the 
Idea wag that transport of the heavy

tractors by these trucks would be more 
beneficial. When these were got here, 
we started making our own roads wijii 
the graders that we purchased. With 
the graded roads, J t was better to use 
other vehicles, and other cars, rather 
than the big heavy trucks that we had 
purchased. I can assure the House- 
that we have not at least so far in­
curred any loss. It was nierely a case 
of one idea being given up in favour of  ̂
another, because the other one was 
thought more profitable.

Shri Ramaehandra Reddi: May I!
know the expenditure that was in­
curred by this officer in this enter­
prise?

Dr. P. S. Deshmukh: Sir, it will be- 
most insignificant in view of the pui- 
chases made.

Shri Sarangadhar Das: May I know. 
Sir, whether the present Chairman or 
the previous Chairman had gone to 
purchase these?

Dr. P. S. Deshmukh: The present
Chairman.

Shri Kelappan: May I know, Slr» 
what are the other transactions that 
this officer entered into?

Dr. P. S. Deshmukh: No, Sir: I have > 
not got that list here.

Dr. Ram Suhhag Singh: May I know, 
Sir, whether the four trucks which 
were sent to Hirakud are being used 
there?

Dr. P. S. Deshmukh: Yes, Sir. I do 
not think anybody purchases anythin^ 
without using it.

Dr. Ram Suhhag Singh: They wer^ - 
purchased by the Government of India.

Shri Feroze Gandhi: May I know. 
Sir, if it is a fact that the person 
responsible for the mechanical su p e r ­
vision of the C.T.O. is himself not a 
qualified engineer?

Dr. P. S. Deshmukh: It is difference 
of opinion whether he may be an ex­
pert or not. At the present moment, 
he is not an engineer.

Shri Feroze Gandhi: May I know. 
Sir. why there is a difference of 
opinion. There can’t be a difference 
of opinion in this matter.

Dr. P. S. Deshmukh: Some mar 
think an administrator is necessary; 
others may think an engineer is neces* 
sary.

Dr. Snresh Chandra rose—
Shri Feroie Gaadhi: Sir, m r

queaticm has not been aosweraJ.
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Mr. Deputy-Speaker: The hon.
Minister says it is a difference of
opinion whether a qualified engineer
is necessary or any other person can
do the work. Therefore, the question
of quaiiflcaton does not arii?e

Dr. Suresfa Chandra: How ’ îUch 
money was spent on this officer's rour
to the United States?

Mr. Deputy-Speaker: He said it was
insignificant

Pandit Thakur Das Bhargava: May
I know, Sir# whether these four ^"actors
were indented for by the K'.:ritud
authorities or they were impose;' pja
them?

Dr. P. S, Deshmukh: No, £> noth­
ing ip Imposed. I do not think we are
capab^^ of imposing anythmii upon
anyfc They were purchased by
them because they were found neces­
sary. But they were trucks and not
tractcrs.

Shri Damodara Menon: May I know,
Sir, the total number of tr&;.rors which
are iying unused by the Tractor
Organisation now?

Dr. P. S. Deshmukh: oi all, the
question was about trucks have not
got the figures here, but J <so not think
there are any tractors which are pur­
chased and not used.

•Cheap G rain  Sh ops* in  A ssam

*1661. Shri Rishang Kelshlng: (â
Will the Minister of Food and A ^ -
culture be pleased to state what am­
ount of money was granted by the
Central Government to the Govern­
ment of Assam for setting up “Cheap
Grain Shops” for the Garos of bor^.er
areas?

(b) How many Cheao Grain Shops
were set up and how many people
have been benefited?

(c) Has any portion of the amount
granted been surrendered by the
authoriti^ to the Central Government?

(d) If so, what amount has been sur­
rendered and why?

The Deputy Minister of Fond and 
Agriculture (Shri M. V. Krishnappa):
(a) The Central Government did nô  
give any grant for the purpose but
promised to bear the cost of subsidisei
sales of rice in Khasi and Jaintia and 
Oaro at Shillong prices if Assam Gtov- 
emment’s revenues were not augment­
ed as a result of the Finance Com­
mission's reconrunendations.

(b) Nine Cheap Grain Shops have
b e ^  set up and an aoproximate

lation of 25,000 is expected to be
benefited.

(c) and (d). Do not arise.
Shri Sarmah: How does the position

stand at present, after the report of
the Finance Commission? May I know
whether the Cervfral Government sub­
sidise the Government of Assam or
not?

Shri M. V. Krishnappa: Their
finances have been augmented as a
result of the Finance Comrciission\
recommendations, and the Finance
Ministry says there is no reason why
we should subsidise the grain.

In ternational W heat A greement

*1663. Shri K. P. Sinha: (a) Wii>
the Minister of Food and Agriculture
be pleased to state whether talks on
the international Wheat Agreement
have taken a final shape?

(b) If so, what is the new ceiling
price fixed?

The Minister of Agriculture (Dr. P. S. 
Deshmukh): (a) Yes Sir.

(b) $2.05 (gold dollar) per bu3h«:
in Store Ft. William/Port Arthur.

Shri K. P. Sinha; May I know Sii 
the quantity we have agreed to pur­
chase every year, and also if the price
goes down in the open market, whether
it will be obligatory on us to pay at 
agreed rate?

Mr. Deputy-Speaker: We discussed
all thir yesterday.

The Minister of Food and Agfi- 
eultuie (Shri Kidwai): Yes, Sir. This
was dl^ '̂ussed yesterday.

Mr. Dfputy-Speaker: I will proceed
to the next question.

Next Question No. 1665.
Sliri Sinhasan Singh: Sir, therĉ  

an important correction to (a) of the
question. It is ‘do not tJet adequate
cargo from the same p r̂t*.

The Minister of Food ?ftd Agri­
culture (Shri Kidwai): How ran o
CMestion be corrected now?

C argo f Ships at C ai.cutta  P o r t

•1665. Shri Sinhasan Singb: Will the
Minister of Transport be pleased to
state:

(a) whether it is a fact that foreign- 
ships loading at Calcutta port sailed
almost always with full loads of cargo




